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OFFICE OF PRINCIPAL DISTRICT 8: SESSIONS JUDGE (HQS): DELHI
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As per the directions of Ld. Principal District & Sessions Judge (HQs), Delhi the following
postings & transfers are being made with immediate effect:
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1. 1 Naveen Kumar Desg: Peon
EC: 13309304 Role: Peon

Posting: Admin. Branch-lll
Distt: Central, .

. THC
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. Akshay Desg: Peon
EC: 82248622 Role: Peon

A Posting: Stationery Branch,
Digitization Branch and Care’

‘ Taking Branch '
1 Distt: North-West

Rohini

5*’

, .

I

*<r"."" =1”: < ;w=~=@=<o""-"wt" -~¢= -' - 3-~ 1 =

Desg: Peon
Role: Peon
Posting: Office Pool, Admin. Branch
Distt: North-West
Rohini
Desg: Peon
Role: Peon
Posting: General Branch
Distt: Central
THC
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3. _ Ritu Raj
V EC: 37146143

Desg: Peon
Role: Peon

‘ » Posting: Office Pool, Admin.
V Branch-Ill

' Distt: Central
| THC

4. l Vikram Singh
3, EC: 55868257 / 92034

Desg: Chowkidar -
Role: Peon .-
Posting: Admin. Branch-Ill 1
Distt: Central
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Desg: Peon
Role: Peon
Posting: Admin. Branch—lll
Distt: Central
THC

Desg:- Ghowkida r l
Role: Chowkidar
Posting: Care Taking Branch
Distt: East
KKD 4

1. Non-compliance of the above directions or immediately proceeding on leave shall be viewed seriously
and the erring official will be liable for suitable disciplinary action.

2. Sh. Akshay, Peon, EC- 82248622 mentioned Supra at S. No. 02 is directed to look after the work of
Gestetner Operator till the appointment of regular Gestetner'Operatof alongwith Sh. Naresh Kumar,
Peon, EC 10840, presently posted in the Admin. Branch-l, Central, THC.
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(NAROTTAIVI KAUSHAL)

PRlNClPAL DISTRICT & SESSIONS JUDGE (HQS)
TIS HAZARI COURTS, DELHI
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Copy forwarded for information and necessary action to:-

Ld. Principal District & Sessions Judges, Delhi/New Delhi. .
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The Administrative Officers (Judicial)/Branch ln-Charges, Administration Branch Delhi/New Delhi.
The Accounts Officers/Assistant Accounts Officers, Accounts Branch Delhi/New Delhi.
Dealing Officials, Personal File, Administration Branch- lll, Central District, Tis Hazari, Delhi.
Dealing Officials, Leave Seat/Transfer Posting (Central District) Delhi.
The Offic rs/Officials concerned. I -

 fiicial, Layers; ACR-Cell, Central District, Tis Hazari Courts, Delhi.
eb Site Committee, Hindi/English, Tis Hazari Courts, Delhi.
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Administrative Officer (Judl.)
Admin. Brarch-lll, Central, THC
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